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Information regarding the gar'55 sus-
pected of cattle lifting, is being ex-
changed in order to enabl"! Pakistan 
authorities to prevent such crimes by 
their nationals. 

Bhojpuri Music 

3332. Dr. Mahadeva Pras.li!: Will 
the Minister of Scientific R~se:lrct. anel 
Cultural Affairs be pleased to slat.e: 

(a) the nnnber of pe'lpie whose 
mother tongue is Bhojpuri; anll 

(b) the details of the efforts made 
for the collection. compilation :l~.u jlre-
servation of Bhojpuri musk? 

The Minister of Scientific Researrh 
and Cultural Affairs (Shri Rumayun 
Kabir): (a) 2164. according to 1951 
Census. (Figures for 1961 Censl" are 
still being tabUlated). 

(b) The Sangeet Nalak Akademi 
has a programme for the cOlieclion, 
compilation and recording of Folk 
music in the country which will in-
clude Bhojpuri also. At the Ir.oment. 
the Akademi has about an h"Ul'E re-
cordings of Bhojpuri mmic. 

Public Sector Projec.ls 

3333. Shri Rameshwar T:lI.I;": W'1l 
the Minister of Steel and Reav,)' In-
dustries be pleased to slate: 

(a) the number of persons en~aged 
in the public sector projects under his 
Ministry; and 

(b) the wage scales of 10.11-: 1.0:- and 
management? 

The MInister of Steel and Ht''l'Y In-
dustries (Shri C. Subramani<lm I: (II) 
and (b). The information is being col-
lected and will be laid Oil the TabJe 
of the House. 

Development of Tribal Culture In 
I'ripura 

3334. Shrl Dasaratha Deb: Will tile 
Minister of Scientific Researcll and 
Cultural Affairs be pleased tJ 'st:l!e' 

Ca) whether Government havi! my 
scheme to develop Tribal cultuu such 
as dance, songs etc. in Tri£)Ure: 

(b) whether an:r fund has been pro-
v1dOd for that purpose; and 

(e) whether <Xovernrnent pIopose to 
open a school in Tripura whE'Ti! culti-
vation of Tribal dances, songs etc. 
would be made? 

The Minister of Scientifl:: ReSf:ueb 
and Cultural Alfalrs (Shri tlllmayul~ 

Kablr): (a) Yes, Sir. 
(b) Yes, Sir. 
(C) No, Sir. 

Rehabilitation of Tribais in Tripllra 

3335. Shri Dasaratha Deb: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether any portion of cu!tnr-
abll- reclaimable land has been set 
aSide exclusively for the r~'1.abilitatl(.n 
of tribal people in Tripura as it wus 
done in the past by the Mal.laraja of 
Tripura; 

(b) if not, how the large llUmUl'r 
of tribal jhumias who nave beep' still 
engaging in Jhum cultivation could be 
settled on land; and 

(c) if so, the names of tre al~a3. 
and the acreagc in such area,? 

The Deputy Minister in the Mini!"olry 
01 Rome Alfalrs (Shrimaii Chandra-
sekhar): (a) and (b). No difficulty 
was experienced in findin,; landg ~nr 

tribal people out of <Xovernrnent khas 
land and therefore no land has teen 
set aside so far besides the areas re-
served by the late Ruler. However, 
the question of earmarking some 
lands for jhumias is under examirl-
ation. It is proposed to complete the 
settlement of all Jhurnia families by 
the end of the Third Plan period. 

(c) Does not arise. 
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